MEDIATION CENTRE .RAJ.HIGH COURT J ODHPUR

CAUSE LIST 03.01.2017
ANO NAME OF MEDIATOR'S TYPE OF CASE & NAME OF NAME OF
NO.WITH TITLE OF | PETITIONER'S RESPONDEN'T
CASE ADVOCATE'S ADVOCATE'S

1 Mr. Ram Ratan Nagori S.B. Civil Execution|Mr. Sajjan Singh [Mr. Rishab Shrimali
First Appeal (CEFA)
ST Adyoente No. 52016  Smt
llayachi  V/s Ram

Kumar & Ors.

2. iDr. Manjula Choudhary

S.B. Criminal Misc.
Petition No.
2678/2016 Jai
Prakash Saini V/s
State

Mr. Pankaj
Sharma

Mr. Jitendra Ojha
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